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of coa l and  un loa d i ng of wagons a nd the i r  
rel ease are  resolved i n  a coord ina ted 
manner.  The pJaat  I oad factor of Badarpur  
Therma l S ta t ion i n  1 983-84 was  48 . 7<y

0 
as  

aga i ns t  the A IJ -Jgd i a  figure of 47 .9<y0 . 

Increase in Price of Sa'da Ash by Producers 

1 207. S HRI AJIT BAG : Wi l l  the 
Mi n is ter  of CHEMICALS AND FERTI­
LIZERS be p l  . a ·ed t o  sta te : 

(a)  whether i t  i a fact t ha t  the p roducers 
of soda ac:;h have i ncrea. ed the i r  pr ices 
fur ther  on a ccoun t  of pr i ce h i k e  i a  coa l ;  

(b) i f  so, the pr ice i acrea e per tonne; 

(c) whether the 1;rocluce rs i n formed 
Governmen t  of the pr ice i ncrease ; 

(d)  i f  so ,  whe ther Government a re 
sat isfied tha t  t he price i ncrease 1 s  i n  con o­
nance with t he extra cos t i avolved for coa l 
per toane of soda a h prod uct i on ;  

(e) whether t he Bureau o f  Indus t r ia l 
Costs and Pri ces  has a lso been consu l ted 
in t he matter and i f  so. the outcome 
thereof; and  

( f) the reasons why the  prod ucers were 
not advised by Governmen t not  to resor t 
to pr ice i ncrease pend ing i nvest iga t i on by 
the High Powered Commi t tee ? 

THE MINISTER OF TATE IN THE 
MINISTRY OF CHEMICALS AND 
FERTILIZERS (SHRI R.C. RATH) : (a) 
to  (f) The coa l prices were i ncreased w i lh  
effect from 8 . 1 . 1 984, Subsequen t  thereto the 
producers of  Soda A b have i ncreased t he i '!"  
prices as below 

Name of 
Producers 

I 

M/s . Tata  Chemicals Lld . 

M/s. Saurashtra Chemica I 
Ltd .  

Increase iu  
pr ice of  
Soda Ash 
l ight (i n Rs. 

per tonne) 

2 

1 82 .20 

1 65 . 00 

I 

M/s.  Dhra ngadhrn Chem i ca l  
Works . 

M/s . Hari Fer t i l i ze rs' 

M/s .  Tu t icor in  A l kal i  Chem ica l 
& Fert i l i ze rs L td .  

2 

220.00 

120.00 

1 63 .68 

At presen t ,  t here 1s no s t a t u tory contro l  
on t he price of soda ash .  However, the 
pr ice of prod t.cers a re bei ng i n formal ly 
mon i t ored . Rece n t !  when t he producers 
reported thei r increased pr ice to  Govern­
men t .  a t t r ibu t i n  the i ncrea  es to iocrea e 
i n  i nput  cos ts uch as coa l ,  freigbt,  power and 
ju te bags ,  t he mat te r ,  a t o  whe ther  the 
i ncrea e i n  rr ices wa reasonab le, was 
re ferred 10 Bureau of I nd ustr ia l <;;osts a nd 
Pr ice , who wi l l  t ake  i n to accou nt  these 
fact ors whi le  u pd a t i ng the ear l ier  s t udy on 
Soda A h Cos ts a nd Prices . The mat ter 
wi 1 1 , therea fter ,  be p laced before the Sub­
Commi  t tee oo Price & Cost S t ructure. The 
producers have a lso been asked to re­
examine wlle tber  tbe q uan tum of i ncrea�e 
was j ust ified . 

Industria l Di putes for Concil iation before 
Regional Labour Comm issioner, Ohanbad 

1 208 . SHRI A . K .  ROY : W i l l  the 
M i n ister of LABOUR A ND REHABILITA­
TION be pleased to state 

(a) t he deta i ls of the I nd us t ri a l  Disputes 
brought for conc i l i a t ion befor the Regiona l  
Labour Commissioner,  Dhanbad i n  the l as t  
one  yea r  t i l l  3 1  may ,  1 984 i n  regard to  
deduction of  the  'e ight days' wage of  the 
miners g ivi ng  the uumber  of the col l ier ies,  

da tes of  d educt ion and the n umber of  col l iery 
workers i nvolved i n  each cas� ; 

(b) the cases where · deduct ions were 
made pend ing conci l i a t ion before the 
officer;  

(c) whether  in one case of Phu lar i taur  
Col l ie ry of Area I ,  deduct ion was made 
despi te  u ndertaki ng given by t he BCCL 
Officer i n  wri t i ng  that the s ta tus quo would 
be ma i n ta i ned ; and 




